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RE. RESIGNATION OF SHRI SALAM
TOMBI

MR. CHAIRMAN: T have to inform Members
that Shri Salam Tombi, a Member representing
the State of Manipur, resigned his in the Rajya
Saba with effectifrom the 4th April 1974. Now
you can mention, “fr ff
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[ RAJYA SABHA ]
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[The Vice-Chairman Shri V. B. Rani in the
Chair ]
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SHRI NIREN GHOSH (West Bengal) :
Sir, just one point please. Can you imagine
a member of the House of Commons being
deported from any countigs of the United
Kingdom? 1[It is absurd. This position
is absurd, [ cannot accept this position of 4

State Government deporting any Member
of Parliament.
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